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BROADCASTING (SHRI ARIF MOHA• 
MMAD KHA ): (a) and (b). The Act~ 
amending the Indian Penal Code and the 
Code of Criminal Procedure whic corres ... 
pond to the Indian Penal Code and Code 
of Criminal Procedure (Bihar Amendment) 
Bill, 1982, have been in existence since 
1960 and 1962, re pectively. There is noth. 
ing to indicate that these Acts have come 
in the way of free flow of information and 
the freedom of the Press. As the Bihar 
Amendmhent Bill has created a controver-
sy, the leading Press associations in the 
country were addressed recently to offer 
their views on those provisions of the 
Bihar Bill which, in their opinion, violate 
the Constitutional guarantees of freedom . 
of the Press · or are likely to cau e harass-
ment to the Pre s in its administartion and 
on the groun s,". if any, on which they ap-
prehend d nial of fair trial. They have 
also been requested to give their specific 
suggestions to ensure that in the course of 
admini tartion of the Act, the executive 
doe.s not misuse the powers under the Act 
and the trial is fair. 

(c) There i no hortfall in the number 
of cheduled Tribe employ es. However, 
one Group 'C' post reserved for Scheduled 
Tribe is vacant and action to fill up the 
po t has been initiated by the Station Dire-
ctor, All India Radio, Ranchi. 

Off~r to expand el ctr1city generation from 
Eutopean countrie  and Japan 

285. SHRI SUSHIL BHAITACHAR-
y A: Will the Minister of ENERGY be 
pleased to state: 

(a) whether a host o'f European coun-
tries and Japan hav offered to erect power 
plants in India in view of the Ministry's 
efforts to expand electricity generation; and 

( b) if o, wbat are their terms and uit-
ability for the country, taking into consi-
<leration all factors relevant to •our pr ent 
economy? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJA ): (a) and (b). Various 
offers from countries/overseas companies 
have been received for supply of equip-
ment for power projects with possibilities 
of financing, through Government Credit, 
Supplier ' Credit and commercial loans. 
The details of these offers are given in the 
tatement laid on the. Table of the House. 
[Placel in Library. S~ No. LT-5436/ 
82]. No deci ion bas been taken by Gov-
ernment on these propo als. 

Impact o( certalo tate Pr Bills on the 
free flow of information 

286. SHRJ SATYENDRA NARAIN 
SINHA: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased 
to state: 

(a) whether Government have asses~ed 
the impact of the Bihar Press Bill and 
two other Bill of ~imilar nature of Orissa 
and Tamil Nadu on the free fl.ow of infor-
mation and the fr edc,m of the Pres~; and 

( !)!) if so, what are the details of the 
assessment made in this regard? 

THE DEPU1Y MINISTBR IN THE 
MINISTRY OF INFORMAnON D 

Telephone E change in As m 

287. SHRI SONTOSH MOHAN DEV: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the total number of Telephone Ex-
changes in As' am; 

(b) how many of them are. au tom tic 
and how many of them are manual; 

(c) number of exchanges in Assam with 
STD Service; a od 

(d) what specific plan the Ministry have 
drawn up for the next five years to improve 
the telephone services in the North Eastern 
Region? 

THE MINISTER OF STATEN THE 
MI~ISTRY OF COMMUNICATIONS 
(SHRI YO.GENDRA MAKWANA): (a) 
to (c). As on 31st March 1982. Total 
Exchanges in Assam-152, Automatic Ex-
cnanges-124, Manual Exchanges-28, 
Exchanges with SID-1. 

( d) The details are given in the attached 
starement. 
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ANNEXURE 
Tentative Plans forD v lopmen t ofTel phones servjc s in N.E.Region (comprising As "m,. 

Arunachal Pradesh, Manipur, Meghalaya, Nagaland, Tripura, Mizoram). 

(I) New Exchanges : 

(2) Expansion of existing Exchanges: 

{3) Automatisation: 

(4) Trunk Auto Exchang (TAX) 

(5) Integrat d Development of Secondary Area 
Network 

{6) Transmission Plan in North-Eastern Circle: 

42 exchang s propos d for opening during 
remaining p riod of th Sixth Plan. 

Plans ha Ve b en drawn for expansion of 
the following excha.ng s pro~ ssively 
during the n xt five years: GAUHATI, 
SHILLONG, DISPUR, DIMAPUR> 
KOHIMA, AIZWAL are at present 
MAX II Type exchanges, th se will 
be converted to Main Auto Exchang s 
of Type MAX I. Generally other exch-
anges will also be xpanded subj ct to 
build up of demand and availability 
of equipmrnt. 

Existing manual  exchang s at following 
places will b progressively converted 
to automatic: 

Main Auto Exchanges (MAX I ) planned 
Dibrugarh Tin ukhia, Jorhat, Nowgong, 
T ·zpur, Silchar, Agartala, Imphal. 

Auto Exchange of MAX II type planne<f 
(at district headquarter towns) 

H al fl ong, North Lakhimpur Khonsa, Jowai,. 
Tura, Villiam Na gar, Mokokchung, 
Zumebh.ote, Kailashahar, Radhaki hore 
Pur, Tuensang. 

The existing TAX at Shilling is lihly to 
be expanded. New TAXs are proposed 
at Gauhati and Jorhat. STD facilities 
will be provided to mor numb r of 
district h adquart rs. 

Integrated d;gital network has been plann d 
for Kohima, Mokokchung and Tuen ang. 
districts. 

All th district hc.:.dquntus in this  R gion 
are being connected to respectively to 
establish reliabl communication. A wide 
band microwave system connecting Shil-
long, Gauhati to Jorhat, Dibrugarh and 
Tinsukhia i · under execution. Augmenta-
tion of Jorhat-Dimapur-Imphal Micro-
wav system and Jorhat-North Lakhim· 
pur-Itanagar UHF.system is also planned. 
A wi.de band microwave system between 
Shillong-Silchar·Agartala is also planned:. 

(7) Multi-access rural radio concentrator systems: Long Di tance Public Tel phon  s to be· 
installed using the e mod rn sy t ms in 
Imphal .and Agartala. 




